
ASTHAN HIGH cou JODHP R

ORDER
No.Estt. (RJS)/ 77l 2o 19 Date : 11.O9'2O19

shri vikas Kumar swami, an Officer in Senior Civil ludge Cadre'

presently posted as Sr, Civil ludge-Cu m-ACJ M ( Re nt fribunal)' Bharatpur' is

hereby appointed/posted as Addl sr' Civil Judqe-Cum-ACIM No 2' Bharatpur in

addition to his own duties till further orders'

NOTE:-
l. He shall drspose off mrnrmum 4oolo addrtional work as

oe; crrcular of standard of work
u ine cases r wn cl there a-e orre( tron of r gher Cour-L

f6r t me bound disposal of case shall be decided on

prioritY basis.
BY ORDER, .

No. Estt. B2(v)/W Al2oL914653

/al'^-
REGISThAR GENERAL

Date : 11.09'2019

Copy forwarded to the following for rnformation and necessary actioni-

f.irr!'negl.t.ar Crm'pnncipal slcretary to Hon'ble the Chef lustice' Rajasthan Hrqh Court'

lodhpur/ Bench, larPUr.
2.The 6ecretarv Lo the Law I'4inrster, Government of Ralasthan, la pur'

3.P.S. to All Hon'ble ludges al lodhpur.
i.rf," p.i*ip"f Secretiry to the Governrnent, Law Department CLlm_Lega Remernbrance'

Ratasrhan, laipur.
s.inii".rli"ri" in" covernmenL of Raj, DepartmenE of General Admrnistratron (Gr'2)' lalpur'

6.The Secretary, Lokayukta, Sachivalaya, laipur'
7.The Accountant General, Rajasthan, laipur'
s.i;" e;rLti".' C"";.utfnedlst.a(vig.)/(earn n )/(Rules)/(crass')/(Exam')(Jodhpu0/osD(F&l)/

Raiasrh;n Hoh CoLrt. lodl'pur and Reqrstrar'ro atDelhr'
g.ir,!,-n"e'.r."i ted."ll, nul!=tl,un Hrqi couri Bench, laipur with the request to distribLrte the
_ 

copies 6f tnrs oraer to all t'he Hon ble ludges s tting aL laipur through P S'' llember Secretary'

eilriir,"" sLLLg"r Services Authorirv;nd all the Judicial officers posted in the Reqrstrv at

.l aipu r Bench, larPUr.
1O.All Deputy Regislrars, Ralasthan Hrgh Courr, lodhpur/ Bench, laipur'
ii.ol.viJt a s".i.". ludqes,Bharatpur wrth rhe request to serve/circulate the copy of thls order

to the concerned Courts/Off cerlTreasury Officer as per drrection issued vrde thrs office letter

No 17022 dated 08.10.2015
l2.Tl'e Direcror, RalasLhan Srate ludrcral AcaderrY, lodhprr'
13.A.O.1., Classrficaiion Section (Website), Rajasthan H gh Court, lodhpur/Bench' Jarpur'

Conf ./AccounLs/General/
Sub.Court/Statistics/Computer Cell

R)s Leave/lr.Actt./Burldinq Cell

,2)--^--
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